BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA No. 644/2023

IN THE MATTER OF:

Naresh Kumar & Ors ... Applicants
Versus

State of Haryana & Ors ... Respondent

REPORT ON BEHALF OF HARYANA STATE POLLUTION
CONTROL BOARD IN COMPLIANCE OF HON'BLE NGT ORDER
DATED 21.03.2024.

MOST RESPECTFULLY SHOWETH:

1. The above mentioned Original Application has been filed by the Applicant
alleging cutting of about 400 green trees standing around ‘shamlat johar
illegally by Mr. Suresh Kumar, Sarpanch, Gram Panchayat, Village Siwana,
Tehsil Beri, District Jhajjar. That in the compliance of Hon'ble NGT order
dated 02.01.2024 a committee comprising of Tehsildar, Beri, Range Forest
Officer, Jhajjar and Assistant Environmental Engineer, HSPCB was
constituted and the site was inspected by the concerned officers on
02.02.2024. During inspection approximately 169 number of trees were
found to be cut.

2. That reply on behalf of respondent No. 1,2 & 4 in response to present OA
has been filed.

3. This Tribunal vide it's order dated 21.03.2024 directed HSPCB to undertake
visits to the village and to verify number of brick kilns operating in the vicinity
of village Siwana, Tehsil Beri, District Jhajjar and compliance with the
environmental norms by the same.

In compliance with the order dated 21.03.2024, the 09 Nos. Brick
Kilns situated in the Village Siwana, Tehsil Beri, District Jhajjar were
inspected by the concerned Field Officer Sh. Amit, AEE on 21.06.2024, for
compliance verification with regard to siting criteria, Zig-Zag technology, Air
emission standards, monitoring provisions, and type of fuel etc. The Status
of brick kiln units of district village Siwana, Tehsil Beri, District Jhajjar is

summarized as below in Table No. 1:

A. Units found complying as per provision, 02
terms & condition of CTO

B. Units found non-complying as per 04
provision, terms & condition of CTO
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C. Unit found closed (on its own) 01
D. Unit found dismantled 02

4. Further, source emission monitoring of those 06 units, where firing of kiln

found in progress, was carried out by the concerned field officer Sh. Amit,
AEE and the air samples were sent to HSPCB Lab at Faridabad. The
analytical results of Particulate Matter in stack emission is placed at Table
No.2. The 02 Nos. monitored brick kilns have been found to have complied
the notified standard of 250 mg/Nm?® as per standard prescribed by MoEF
notification G.S.R. 143(E) dated 22.02.2022 and 04 Nos. monitored brick kilns
have been found to have complied the notified standard of 250 mg/Nm® as
per standard prescribed by MoEF notification G.S.R. 143(E) dated
22.02.2022. ‘

In compliance with the order, dated 21.03.2024 the status of all 09 brick
kilns in respect of initial consent to operate, latest consent to operate, siting
criteria, compliance of zig-zag technology, compliance with the standards
including provisions for monitoring i.e. permanent facility (port hole and
platform), utilization of ash generated, and type of fuel used is placed in
Table No.3.

Table No.2.
Sr. | Name & | Air Air Analysis Complying/Non- | Action Taken | Current
Address | Emission | Emission | report Complying for non- operational
o. ofunit | sampling | Analysis result w.r.t. Air compliance status
date report date | (mg/Nm®) | Emission
(Standard | norms
result :
250
mg/Nm®)

1 | Shiv NA The brick | Thebrick | The brick kiln is | NA The  brick
Shankar kiln is lying | kilnis lying | lying closed after kiln is lying
Bhatta closed after | closed after | expiry of CTO on closed after
Co, Vill- expiry  of | expiry of 31.03.2023. expiry  of
Siwana, CTO on|CTOon CTO on
Distt. 31.03.2023. | 31.03.2023. 31.03.2023.
Jhajjar.

2 | Dada NA The brick The brick | The brick kilnis | NA The brick
Dobha kiln is lying | kilnis lying | lying closed after kiln is lying
Bhatta closed after | closed after | expiry of CTO on closed after
Co. Vill- expiry of expiry of 31.03.2022. expiry of
Siwana, CTOon CTOon CTOon
Distt. 31 .03.2022. | 31.03.2022. 31.03.2022.
Jhajjar

3 | Shri NA The brick The brick | The brick kiln NA Brick Kiln is
Ganesh kiln was kiln was was found lying closed.
Bhatta found found temporary closed
Co., temporary | temporary | due to non
VPO- closed due | closed due | availability of




\
DN
(o

[ [ Siwana, to non to non labour.
Siwana availability | availability
to of labour. | of labour.
Kahnaur _
Road, 1
Distt. E
Jhajjar

4 | Shiv 21.06.2024 | 28.06.2024 | 91.2 Complying NA Brick Kiln is
Bhatta lying closed.
Co, Vill-

Siwana,
Distt.
Jhajjar.

5 | Sudeep 21.06.2024 | 28.06.2024 | 174.6 Complying NA Brick Kiln is
Bhatta lying closed.
Co. Vill-

Siwana,
Distt.
Jhajjar

6 | Shiv 21.06.2024 | 28.06.2024 | 330.1 Non-Complying | SCN was | Brick Kiln is
Bhatta issued to the | lying closed.
Co, II, | brick kiln on
Vill- 04.07.2024
Siwana, and reply has
Distt. ' not been
Jhajjar. received yet.

Consequently
closure order
has  already
been
recommended
to HO. on
21.07.2024.

7 | Tara 21.06.2024 | 28.06.2024 | 275.2 Non-Complying | SCN was | Brick Kiln is
Bhatta issued to the | lying closed.
Co. Vill- brick kiln on
Siwana, ' 04.07.2024
Distt. and reply has
Jhajjar not been

received yet.
Consequently
closure order
has  already
been
recommended
to HO. on
21.07.2024.

8 | Hari Dass | 21.06.2024 | 28.06.2024 | 537.3 Non-Complying | SCN was | Brick Kiln is
Bhatta ' issued to the | lying closed.
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Co, brick kin on
Village- 04.07.2024
Siwana, and reply has
Distt. not been
Jhajjar received yet.
Consequently
closure order
has  already
been
recommended
to HO. on
21.07.2024.
Karambir | 21.06.2024 | 28.06.2024 | 270.9 Non-Complying | SCN was | Brick Kiln is
Bhatta issued to the | lying closed.
Company brick kiln on
, Village- 04.07.2024
Siwana, and reply has
Distt. not been
Jhajjar received yet.

Consequently
closure order
has  already
been
recommended
to HO. on
21.07.2024.




Table No. 3

Sr. | Name & | Latest Produ | Fuel | Latit | Longit | compliance Complian | utilization | Compliance | Inspection | Current

No | Address of | CTO ction ude ude with the | ce with | of ash | status of | findings operational

- | unit Status | Capac standards direction | generate | siting criteria status

ity as including s on zig-|d as per brick
per provisions for | zag kiln
CcTO monitoring technolo notification
gy dated
22.02.2022 of
MoEF & CC.

1 | Shiv Shankar | The The The |[28.70 |76.425 |- - - - The brick kiln | The brick kiln is
Bhatta Co, Vill- | brick kiln | brick brick | 3541 | 91999 - is lying | lying closed after
Siwana, Distt. |is lying | kiln is | kiln | 666 closed after | expiry of CTO on
Jhajjar. perman |lying |is expiry of | 31.03.2023.

o perma | lying ‘3:1T tcn)s 2023on
closed. nently | perm S .
closed | anen
tly
clos
ed.

2 | Dada Dobha | The The The |[28.70 |76.425 |- - - - The brick kiln | The brick kiln is
Bhatta Co. Vill- | brick kiln | brick brick | 3221 | 85166 is lying | lying closed after
Siwana, Distt. [is lying | kiln is | kiln | 66 closed after | expiry of CTO on
Jhajjar perman |lying |is expiry of | 31.03.2022.

ently perma | lying CcTo on
closed. | nently | perm 31.03.2022.
closed | anen
tly
clos
ed.
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Shri

Ganesh

Granted | Bricks | BIO |28.71 | 76.441 | Unit has Utilized Pre-existing Unit found | Brick Kiln is lying
Bhatta  Co, |vide No.|and | MAS [ 1692 (9942 | provided round within before complying | closed.
VPO- Siwana, | 3189157 | Tiles- | S 4 shape  stack premises | notification on physical
Siwana to|7 upto| 14000 | 4MT/ made up of after dated parameters
Kahnaur Road, | 31.03.20 | Numb | D bricks (ACC) of mixing it | 22.02.2022
Distt. Jhajjar 26 er/Day about 30 meter with raw
height, stair material.
structurally
adequate
platform &
porthole as per
norms
Shiv Bhatta | Granted | Bricks | BIO | 28.71 | 76.445 | Unit has Utilized Pre-existing Unit found | Brick Kiln is lying
Co, Vill- | vide No. | and MAS | 4631 | 210666 | provided round within before complying closed.
Siwana, Distt. | 3179279 | Tiles- | S 666 shape  stack premises | notification on physical
Jhajjar. 2 upto | 14000 | 4MT/ made up of after dated parameters
31.03.20 | Numb | D bricks (ACC) of mixing it | 22.02.2022
25 er/Day about 30 meter with raw
height, stair material.
structurally
adequate
platform &
porthole as per
norms
Tara Bhatta | Granted | Bricks | BIO |28.71 | 76.417 | Unit has Utilized Pre-existing Unit found | Brick Kiln is lying
Co. Vill- | vide No. | and MAS | 823 05666 | provided round within before complying closed.
Siwana, Distt. | 5412196 | Tiles- | S shape  stack premises | notification on physical
Jhajjar 4 upto | 13000 | 3MT/ made up of after dated parameters
31.03.20 | Numb (D bricks (ACC) of mixing it | 22.02.2022
27 er/Day about 30 meter with raw
height, stair material.

A




structurally
adequate
platform &
porthole as per
norms

porthole as per
norms

Shiv  Bhatta | Granted | Bricks | BIO |28.71 | 76.443 | Unit has | Complying | Utilized Pre-existing | Unit found | Brick Kiln is lying
Co, I, \Vil-|vide No. | and MAS | 5178 | 73333 | provided round within before complying closed.
Siwana, Distt. [ 3195117 | Tiles- | S 33 shape stack premises | notification on physical
Jhajjar. 2 valid | 14000 | 4MT/ made up of after dated parameters
upto Numb |D bricks (ACC) of mixing it | 22.02.2022
31.03.20 | er/Day about 30 meter with raw
25 height,  stair material.
structurally
adequate
platform &
porthole as per
norms
Sudeep Bhatta | Granted | Bricks | BIO |28.72 | 76.468 | Unit has | Complying | Utilized Unit found | Unit found | Brick Kiln is lying
Co. Vill- | vide No. | and MAS | 5183 | 0573 provided round within complying complying | closed.
Siwana, Distt. | 3208719 | Tiles- | S 4 shape stack premises on physical
Jhajjar 4 upto | 14000 | 4MT/ made up of after parameters
31.03.20 | Numb | D bricks (ACC) of mixing it
25 er/Day about 30 meter with raw
height, stair material.
structurally
adequate
platform &
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8 |Han Dass | Granted | Bricks | BIO |28.72 | 76.432 | Unit has | Complying | Utilized Pre-existing | Unit found | Brick Kiln is lying
Bhatta Co, | vide No. | and MAS | 4035 | 84166 | provided round within before complying | closed.
Village- 5214776 | Tiles- |S 3 shape stack premises | notification on physical
Siwana, Distt. | upto 14000 | MT/ made up of after dated parameters
Jhajjar 31.03.20 | Numb | D bricks (ACC) of mixing it | 22.02.2022

27 er/Day about 30 meter with raw
height, stair material.
structurally
adequate
platform &
porthole as per
norms

9 | Karambir Granted | Bricks | BIO | 28.71 | 76.422 | Unit has | Complying | Utilized Pre-existing Unit found | Brick Kiln is lying
Bhatta vide No. | and MAS | 2656 | 8666 provided round within before complying closed.
Company, 3223350 | Tiles- | S 66 shape  stack premises | notification on physical
Village- 5 upto | 14000 | 4MT/ made up of after dated parameters
Siwana, Distt. | 31.03.20 | Numb | D bricks (ACC) of mixing it | 22.02.2022
Jhajjar 25 er/Day about 30 meter with raw

height,  stair material.
structurally

adequate

platform &

porthole as per

norms
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The report is submitted accordingly for kind consideration. It is undertaken
to comply with the directions passed by this Hon'ble Tribunal.

Date: 22.07.2024

Place: Bahadurgarh

S
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